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for the expansion of Coir Industry Board 
during the 1992-93? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P. J. 
KURIEN): (a) and (b). The Special Task 
Force on Coir Industry constituted by the 
Kerala State Planning Board suggest: 

(i) Measures for increasing economic 
availability of husk and fibre: 

(ii) Programme for increaSing produc-
tivity of labOur and quality of yarn in 
spinning sector: 

(iii) Measures for making coircoopera-
tive societies more efficient and 
economically viable: 

(iv) Measures for improving the manu-
facturing sector; 

(v) Export promotion and development 
of internal market; and 

(vi) Priority areas for Research and 
development. 

A sum of Rs. 671 Lakh has been pro-
posed under BE 1992-93 (both Plan and 
Non-Plan) to enable Coir Board to pursuits 
various activities, Besides a sum of Rs. 100 
Lakh has been suggested under Coopera-
tivisation Scheme of Coir Industry for the 
year 1992-93. 

Exploitation of LlgnHe Resources 

4526. SHRI K. RAMAMURTHEE TIN-
DIVANAM: Will the Minister of COAL be 
pleased to state: 

. (a) whether the Government have for-
mulated a scheme to exploit the lighnite 
resources at Jayamkondam in Tamil Nadu 
through a joint sector power generating 
company; 

(b) if so, the details thereof; and 

(e) the time by which the work is p~ 

posed to be st;;lrted? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI P. A. SANGMA): 
(a) to (c). Central Government have not 
formulated any scheme for exploitation of 
lignite deposits at Jayamkondam area in 
Tamil Nadu. However, Central Government ~ 

. no objection. in principle. to the exploitation 
of lignite reserves in Jayamkondam area, 
outside lease hold area of Neyveli Lignite 
Corporation, for generation of power by State 
Government undertaking has been con-
veyed. 

Operation of Coal Dumps 

4527. SHRI SANDIPAN BHAGWAN 
THORAT: Will the Minister of COAL be 
pleased to state: 

(a) the number of coal dumps being 
operated for distribution of coal to Industrial 
Units in the country by Coal India Limited; 

(b) the quantity of coal distributed 
through such dumps for the last three yeas, 
year-wise; 

(c) the coal supplied to each coal dumps-
wise against their demand for the last three 
years, year-wise: 

(d) whether some more coal dumps are 
proposed to be established; if so, the details 
thereof; and 

(e) the reasons for not allotting the said 
coal dumps to applicants? 

THE MINISTER OF STATE OF THE 
MINISTRYOFCOAL(SHRIP.A.SANGMA)~ 
(a) to (c). According to information furnished 
by Coal India Ud. (Cll) the existing number 
of Stockyards in operation by them are 47. 
locations of these Stockyards alongwith coal 
receipts by each of these Stockyards for the 
last 3 years, 1989-90, 1990-91 and 1991-92 
Cupto December '91 ), and despatGhes from 
individual stockyard during the same period 
of 3 years are given in attached state-
ment. 
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(d) and (e). According to the current sponsorships provided in their favour by the 

stockyard policy, responsibility for setting up State Governments. It is for the State Gov-
and managing new stockyards now rests emments to assess the need for coal stock-
with the respective State Governments. yards, set them up , and sponsor movement 
Coal companies will offer coal for despatch of coal to theme. 
to these stockyards in accordance with the 
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